
eoLLUTION RATE PO 

HARY AN 

No. HSPCB/PAL/2023/ 582 
To 

Sub. -

Regional Office, Palwal Region 
Haryana State Pollutlon Control Board 

II - Floor, HSVP Oflce Complex, 
Near Gymkhana Club, Sector -1.2, Palwal-121102 

Website -www.hspcb.gov. in E-Mail - hspcbropal@gnail.com 

DA/As above 

The Registrar, 
National Green Tribunal, 
Faridkot House, Copernicus Road, 
New Delhi. 

Email ID:- judicial-ngt@gov.in 

Endst. No. HSPCB/PAL/2023/583 -S 85 

Dated: 

"Joint inspection report in the matter of 0.A. No. 451/2023 titled as Shri Lal Ji 
& Ors. V/s State of Haryana & Ors" in compliance of National Green Tribunal 
order dated 28.07.2023. 

Kindly refer to the subject noted above, Please find enclosed herewith the report 

on behalf of Joint committee comprising of HSPCB, District magistate, Palwal and Municipal 

Corporation, Palwal in compliance of order dated 28.07.2023 in 0.A. No. 451/2023 titled as Shri 
Lal Ji & Ors. V/s State of Haryana & Ors. 

IAEYANA 

2. Deputy Commissioner, Palwal. 

28/4a|3.23 

3. The District Municipal Commissioner, Palwal. 

Regional Officer, 
Palwal Region 

For Haryana State Pollution Control Board 

A Copy of above is forwarded to the following for Information and necessary action please. 
1. The Member Secretary, HSPCB, Panchkula. 

Dated: 28)>s 2023 

Regional Officer, 
Palwal Region 

For Haryana State Pollution Control Board 

36



Report As per 

Hon'ble National Green Tribunal 

(Order dated 28th July, 2023) 

IN THE MATTER OF 

Shri Lal li & Ors. Vs State of Haryana & Ors 

in 

Original Application 

No. 451/2023 
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Reportin compliance of Hon'ble NGT order dated 

28.07.2023 in the matter of Shri lal Ji & Ors, Vs State of 

Haryana & Ors, in OA No. 451/2023. 

1. BACKGROUND: 

The issue raised in this application is unscientific and 

unregulated dumping of municipal solid waste and 

construction & demolition waste on public land in Khasra 

Nos. 127, 157 and 164 by Respondent No. 3, Nagar 
Parishad of Palwal in open area in Village Hodal Garhi Patti, 

District Palwal, Haryana. 
We deem it just and proper to call a report on the 

matter in issue in present Original Application, from a Joint 

Committee consisting of: 

i. District Magistrate, Palwal 

ii. Municjpal Commissioner, Nagar Parishad, Palwal 
ii. One representative from Haryana State Pollution 

Control Board 

The directions dated 28.07.2023 of Hon'ble National Green 

Tribunal are reproduced as under 

"The Committee is directed to visit the place and 

submit the factual and action taken report within four weeks 

giving details on discharge of waste at such non-notified 

sites and punitive actions against violators and further 

ensuring that waste generated in the jurisdiction of Nagar 

Parishad palwal processed at identified site in 

accordance with the rules. The State PCB will be the nodal 

agency for coordination and logistic support." 

2.0 Factual Report 

1. That,in compliance of aforesaid Hon'ble NGT's Orders, Joint committee 

comprising of following members has been constituted: 
Sr.No. Name and Designation of Officer Nominee/Representative 

of 

2 
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1 

2 

3 

Sh. Ranbir Singh ,HCS,SDM, 
HODAL 

Officer, Palwal 

Smt. Akansha Tanwar, Regional HSPCB 

Sh., Lakhmichand Raghav, 

Municipal Engineer Municipal 
Council, Palwal 

inspected the site on 25-08-2023. 

3.0 Finding/Observations: 

The committee members along with officials from their office 

Sh. Jamil, Patwari, 

Municipal Council, Hodal 

Palwal 

Deputy Commissioner, 

Dlgitally signed 
AKANSHA by AKANSHA 

Palwal 

TANWAR 
TANWAR Date: 2023.08.28 

11:06:41 +0530 

The joint committee along with concerned patwari of municipal council visited 

the public land in Khasra Nos. 127, 157 and 164 by Respondent No. 3, 

Nagar Parishad of Palwal in open area in Village Hodal Garhi Patti, District 

Palwal, Haryana and during visit no solid waste or C& D waste or any other 

waste was observed at the site during inspection (Photographs of Khasra 

Nos. 127 are attached as Annexure -A, Photographs of Khasra Nos.157 are 
attached as Annexure B, and Photographs of Khasra Nos. 164 are 

attached as Annexure - C). The Applicant Sh. Lal ji was contacted 

telephonically at phone number (7011488611) before the joint inspection but 
he submitted that he is not the original applicant but a counsel for the 

applicant and shal share submit details of the applicant from the file later, 

Smt. Akansha Tanwar,RO, 

Municipal 

Report is submitted for kind consideration of this Hon'ble Tribunal. The direction 

passed by this Hon'ble Tribunal shall be complied with in true letter and spirit. 

HSPCB(Palwal Region) 

Commissioner, Nagar 
Parishad, Palwal 

Sh. Randeep Sindhu, AEE, 

HSPCB,(Palwal Region) 

Sh. Ranbir Singh,HCS 
SDM Hodal 

Sh.akhmichand Raghav 

Municipal Engincer 
�Municipal Council, Palwal 

thereafter no message was received from him. 
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